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[Shri A. P. Chatterjee.] when the security 
precautions are tight but it Is quite possible 
that when the security precautions will be 
loosened, they will be punched with different 
dates and used. Will the Minister direct the 
Department to keep guard over that 
eventuality also? 

DR. RAM SUBHAG SINGH:  We 
will take every care that no loophole is 
allowed to remain there on that count. The 
number of tickets is not 5000.    It was 1500. 

THE DEPUTY CHAIRMAN: Mr. 
Bhupesh Gupta has taken permission to raise 
something on the Youth Federal ion. Before 
that I will call Mr. Varma. 1 have given 
permission to him. 

 

THE DEPUTY CHAIRMAN : The Home 
Minister will make a statement. 

THE MINISTER OF HOME AFFAIRS   
(SHRI   Y.   B.   CHAVAN): 
Not on Naxalites. 

THE DEPUTY CHAIRMAN :   On 
yesterday's demonstration. 

SHRI Y. B. CHAVAN: I have made many 
statements about the Naxalites and I do nol 
want to repeat them. 

STATEMENT    RE    ARREST    OF 
DEMONSTRATORS    NEAR    PAR-

LIAMENT HOUSE ON THE  15TH MAY. 
1969 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): MadaBB Deputy 
Chairman, according to information furnished 
by the Delhi Administration, the All-India 
Youth Federation and the All-India Students" 
Federation organised a procession and a rally 
at the Boat Club lawns, Raj Path, New Delhi, 
on May 15, 1969, as part of their country-
wide campaign aeainst unemployment.  After 
the raflv 


